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(Order: Pronounced by Hon’ble Mr.R.Ramanujam, Member(A))

When the matter is called, there is no representation for the

applicant. Counsel for the respondents present.

2. On perusal, it is seen that there was no representation for the
applicant on 18.12.2018 & 19.03.2019 also. On the latter date, it was
directed to post the matter for 28.03.2019 under the caption “For
Dismissal”. The matter could not be taken up on that day due to non-

availability of Bench and accordingly it was posted for today.

3. Since the applicant is unrepresented today also, it appears that the
applicant is not keen to pursue his case any further. Accordingly, the OA

is dismissed for default.

(R.RAMANUJAM)
MEMBER (A)
02.04.2019

M.T.



